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The position in regard to fund for 
1983-84 will 'emerge after finalisation of 
1983-84 Tribal sub-Plans. 

(c) An amount of Rs. 95 crores was 
provided as Special ce.ntral as istance for 
the Tribal sub-Plan areas in the· year 
1982-83 to the above StateslUnion Terri-
tories. The SpeciaJ central assistance. for 
1983 .. 84 is expected to be Rs. 105 crores. 

Cd) The funds earmarked by Central 
Mini tries lDepartments for Tribal Sub-
Plan Area wer as under:-

Year Funds earmarked 
(about Rs. in 

lakhs) 
__ - ..:: __ __ o _____ - --- _ __ _ 

1980-85 

1980-81 

J981 -82 

1982-83 

1983-84 

I4759 

2900 

Annual budgt>t 
not yet passed. 

ppointment of commissioner for schedul-
ed casts and Scheduled Tribe 

669. SHRI GIRIDHAR GOl\1ANGO : 
SHRI SUBHASH YADAV: 
SHRI M. RAMGOPAL REDDY : 

, 
SHRI RAM VILAS PASWAN: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact that the po t 
of Commis joner for Scheduled Castes and 
Scheduled Tribe is lyi ng vacant since the 
retirement of the last Commissioner; 

(b) if so the reasons for delay in ap-
pointing a new Commissioner by the Gov-
ernment; 

( c) whether it j also a fact that the 
post of a m.ember in Commis ion for 

, Scheduled Ca tes and Scheduled Tribes 
yet to be filled ul? in the place of a retir-
ed tribal member of the Commission; and 

(d) it so, the time by which the Gov-
ernment propo e to appoint the member 
in the Commission? 

TH ¥INISTER OF ST.t\. TE IN THE 
MINISTRX' OF HOME AF AIRS (SHRl 
NIHAR RA.NJA LASKAR): (a) Ye. 

(b) The questi~n of filling up the post 
of Commi sioner for Scheduled Caste &. 
Scheduled Tribes will be decided after a 
decision is taken on the related i sue of ' 
whether both Commis ioner for Scheduled 
Caste & Scheduled Tribes and Commi ion 
for Scheduled Caste and Scheduled Tribes 
are to continue or onJy anyone of them. 
The whole question i under active con i .. 
deration. 

(c) The po t of member in the Com-
mission for Scheduled Ca tes and Sche-
duled Tribes has 0 ince been filled up by 
appoint.t;nent of Shri Hokishe Serna as. 
member in the Commis ion from 24-8- t 
who belongs -to Scheduled Tribe. 

(d) Question does not ari e. 

Separate department fOr CI T 

670. SHRI GIRIDHAR GOMANGO : 
SHRI RAM VILAS PASWAN: 
SHRI CHINTAMANI JENA: 

Will he Minister of HOME AFFAIRS 
be plea ed to state: 

(a) whether it is a fact that Govern-
ment have considered the recommendations. 
made by the Commissions and Commit-
tees on creation of a separate Department 
for Scheduled Castes and Scheduled Trib¢s 
development in the Ministry of Home 
Affairs; 

(b) if 0, the reasons and the nece -
sity of such a Department ju tified In 

their recommendation ; 

(c) whether his Ministry agree with 
their view; 

(d) if 0, the obstacles and difficultie 
coming in the way to create the Depart-
ment for cheduled Castes and Scheduled 
Tribes; and 

(e) the time ' by which G9ve~ment are 
likely to take a decision in thi regard? 
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T TER OF STAT IN THE 
MJNJST Y . 0 HOM AFFAIR 

HRI R RA JA LASKAR (a) 
Y , Sir. 

(b) to (e). The question i under 
active consideration of the Government. 

R solvin of Punjab problems 

671. H I MADHA VRAO SCINDIA: 
SHRI AMAR ROYPRADHAN : 
SHRI CHATURBHUJ: 
SHRI RAM VILAS P ASWA 

SHRI KRISHNA PRATAP 
SINGH: 

Will the Mini ter of HOME AFFAIRS 
be plea ed to tate: 

(a) what progre ha been made dur-
ing th pa t three m nth in re olving the 
is ue involved in the o-called Punj b agi-
tations and the matter connected with the 
o-called ikh demand ; 

(b) whether any formula f r divi ion 
of Chandigarh between Pu.njab and Har-
yana without tran fer of Fazilka etc. to 
Haryana wa mooted; if 0, entral Gov-
ernment" tand in this regard; 

(c) how many time Government re-
pre entatives and Akalis repre entative 
met to ettle the dem nd and the outcome 
thereof; 

(d) the name of the tate who e in-
ter t are involved in Punjab problem 
and the detail of the pro lems about 
which other States and partie have ub-
mit ted their ca es with a view to protect 
their intere t ; and 

(e) whether both the State of Haryana 
and Raja than will be a ociated with the 
talk to be held with Akali for meeting 
their dem nd jn .0Iving the Punjab prob-
lem? 

STATE IN TH 
AI S ( t 
R) : () A 

goo4 d 1 of progre ha been made in 
th' e rd. Hqwev r, final under t ndinm 
on various i sue i yet to breached. 

(b) This ugge tion ha be n informally 
propo ed, among everal other proposal 
by the variou p rtie involved in the <Ii -
cus ions. Various formulations have b n 
considered and are till under con idera-
tion. 

(c) 10 time ince January 11, 1982. 
Talks are till ipconcJu ive; 

(d) Punjab, Haryana and Raja than. 
Haryana is involved in the i ue regardin 
territorial claim and aJ 0 the haring of 
the Ravi-Bea water. Raja than' involve-
ment is with regard to the haripg of river 
water. 

(e) Both the Stat.. have already been 
involved in the talk. 

Solar battery charger developed by C.E.L. 

672. SHRI MADHA VRAO SCINDIA: 
Will the PRIM MIN 1ST R be plea ed 
to tate: 

(a) whether it jc; a fact that the Central 
Lectronic Limited h' lately developed a 

olar battery charger capable of being 
u ed in the operation of el ctronic equip-
ment like T.V., radio et community 
lighting y tem ; 

(b) if 0, the salient ft! tur of the 
battery charger; and 

(c) the details of th pr duction pro-
gramme for thi equipment 0, to com-
merciali e it? 

TH MINI T R OF STAT 
DEPARTMENT 0 SCIEN 
TECHNOLOGY, ATOMIC 
SPA L TRONI SAND 0 
DEVE OPM NT (SHRI SHIVRAJ V. 
PATIL): (a) and (b). Yes Sir. Th 
Central Electronic Ltd. ha developed 
Solar .Photovoltaic Module I Sy tern for 
variou applications. The e module -along-
with the electronic charge controller can 

e u ed for charging batterie . The above 
system can be u ed to charge batterie. f 
operating TV, Radio et and Community 
Light in y. t m. urther, L ha de e-
loped lar Power Pack with built in b -
tery which can b u ed for opera ing 
Radio lTape-Re orders ( wo in-one) 
well a serving as Torch Light in rural 

~ . 




